217 Re: Centenary
Celebrations of

and the backward areas of Rajasthan and
Gujarat. I am therefore, appealing to the
Govemment to see that some steps are taken
to protect them from this kind of permanent
harassment.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): Sir, I would like to
associate myself.

It is true that people are encroaching upon
land illegally. But on the other hand, we have
a Government which says that it wants to
encourage handicrafts. These are women who
are making a living for themselves. At least,
they are not begging. They are trying to keep
their mind and body together.
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SPECIAL MENTIONS

THE VICE-CHAIRMAN (SHRI AJIT P.K.
JOGI): Now we will take up the Special
Mentions. Shri V. Ranjan Chellappa. He is
absent. Shri John F. Fernandes:

Air Pollution due to Adulterated Petrol and
Diesel.

SHRI JOHN P. FERNANDES (Goa): Mr.
vice-chairman, Sir, a recent report says that
Delhi, among the metropolises in the country,
is the most polluted. Delhi has a vehicle
population equal to that of Calcutta, Madras
and Bombay and the pollution is not only
because of traffic population but it is also
because of adulteration. The main pollutant in
the metropolies in the country is the
adulteration of petrol and diesel.

Sir, when the Delhi Government told
certain scooter companies to use non-
polluting mechanisms, there was some
objection and we encouraged these companies
to be there in our country because they
captured the market in the past and they
objected to the new technology coming in the
market. The main problem with this pollution
lies in our statute, the control of Oil Act. You
see, kerosene is freely available in the market
and kerosene is freely given to the so-called
industries which do not exist. This kerosene is
being taken outside and mixed with petrol and
diesel. The Govemment also has control. I
don't know what made the Government to
control furnance oil. It is the cheapest fuel in
the country. It is cheaper than kerosene. This
can be supplied to the industries if they are
involved in any production activity. But there
.are industries all over India, including in my



